National Company Law Tribunal

Allahabad Bench

CPNO. 13, [aun | 2017

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 11.12.2017

NAME OF THE COMPANY: Radliance Welp T chna Qoqles Pvd L4d,
SECTION OF THE COMPANIES ACT/1 & B CODE: 2 52 0} 4ne Cownparies fcd 4 2013,
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CP No.130/ALD2017

Advocate, Sh. Shahid Kazmi for the petitioner. Sh. Krishna Dev Vyas CGSC for
the ROC, Kanpur. He files report of the ROC. A copy thereof is provided to the
petitioner counsel. He seeks time to file comments/reply to the ROC report. He is at

liberty for filing the same. Hence, the time is granted.

The matter to be listed on 10™ January, 2018.
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Dated:11.12.2017 H.P. Chaturvedi, Member (Juuaicias,

Twped by
Md. Faid
{Stenographer)



